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OR B E R (ORAL)

A By sh. Kuldip Singh, Membeir (J)
Applicant has filed this case seekliing appolntment on
compassionate grounds. The father of the applicant is =ntated
te have expired on 3.9.96. Thereafter applicant made an
applicatton for grant of appointment on compassionate g ousds
which was iejected vide letter dated 15.11.99. Applicant
thereafter preferred some appeal though no sucht stalutery
agpeal  lies but the same has also been rejected on 22.2.2000.
So now applicant has filed this OA on 10.9. 2003, Simce
section 21 of the AT Act pirovides that if any person 1is3
aggrieved of an order, he should have filed an OA challenging
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the impugned order within a period of one year but applicant
has filed this OA much beyond the period of limitation
provided under Section 21 of the AT Act. Though counsel for
applicant stated that he has served a legal notice and legal
noetice has been replied on 10.7.2003 but the reply shows that
the applicnt has been informed that the applicant had @liready
been intimated about the rejection of his case for appointment

on compassionate grounds,

Z. fo my mind, issuing of a legal notice will not estend the
period of limitation asz pirescribed under Section 21 of the Al

Act, 0OA 1% highly time barred. OA i3 dismissed.
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